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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCM

RA No.256/2001 in OA No.1132/2000

New Delhi, this 10th day of July, 2001

■ r i o n b 1 e S h r i M. P. Sin g h, M e m b e r (A)

JanaK Singh
Watching Khalasi
Northern Railway Mqrs. Office
Kashrnere Gate, Delhi Applicant

(By S h r i P.3. Me han d ru, Advocate)

versus

Union of India, through

1 Chair m a n , R a i 1 iw a y B o a r d
R a i 1 B h a. v a n , N e w D e 1 h i

2. General Manager
N o r t h e r tT R a i 1 wi a y
Baroda Mouse, New Delhi

3. Chief Admn.. Off icer (Constn)
Mqrs. Of ice, Kashmere Gate, Delhi .. Respondents

ORDER(in circu 1 at.ion)

This RA is filed on behalf of the applicant for

review of order dated 25.5.2001 by which OA No.1132/2000

was dismissed being devoid of merit and for the detailed

reasons stated therein. I find that the review applicant

has not coime writh any fresh grounds except repeating what

has been averred in the OA which have already been taken

care of before passing the order. I also do not find any

error on the face of the record as claimed by the review

applicant. In the result the RA is rejected. No costs.

CM.P. Singh)
Me.mber lAO


